
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
JODHPUR BENCH, JODHPUR 

ORDER SHEET 

APPLICATION No. 290/00345/14 
Applicant(s): Ms Manisha Chhipa Respondent(s): UOI & Ors 

Advocate for 
Applicant(s): Mr S.K. Malik Respondent ( s) : Ms K. Parveen 

Notes of the-registry- Orders ofthe Tribunal 
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Date of Order : 18111/2014 

Mr S;K. Malik, present for applicant. 
Ms K. Parveen & Aditya Singhi present for respondents. 

Counsel for the applicant submits that the applicant has beeh 
I 

declared successful in Departmental Examination for promotion tp 

the cadre ofPO/RMS Accountants held on 25.05.2014. 

I 

In view of above development, the applicant wants to withdra~ 
- i 

the present OA. Accordingly, OA No. 290/00345/14 is dismissed ~s 
i 

withdrawn. However, if any grievance remained to the applicdnt 
I 

regarding present controversy then she can approach appropri~te 

forum, if so advised. 
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[Justice K.C.Joshi] 
Judicial Member 
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